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PermisSIon for fllinl! suit allalnst Na".b 
of Rampu. for parlilion of propert)' 

9794. SHRI S. M. BANERJEE; 
SHRI JHARKHANDE RAI I 
SHRI GHA YOOR ALI KHAN: 
SHRI BADRUDDUJA ; 
SHRI K. LAKKAPPA : 
SHRI DHIRESWAR KALITA I 
SHRI RABI RAY I 
SHRI ZULFIQAR ALI KHAN: 

Will tbe MInister of HOME AFFAIRS 
be pleased to state : 

(a) whether Nawabzadl Salyeda Qlmar 
Laqa Belum hal lOulht permbslon from Ihe 
Government of India to file a suit alalnll 
the preteot Nawab of Rampur for partition 
of property : 

(b) tr 50, whether lueh a perm Inion bas 
been .rlUlled by Government; and 

(c) If nol, the reuons therefor 7 

THE MINISTER OF STATE IN THE 
MINISTR Y OF HOME AFFAIRS (SHRI 
VIDY A CHARN SHUKLA) : <a> Yes, Sir. 

(b) The Government of India bave 
considered Ibe mailer and accorded Ihe con-
seot required under Section 87B of tbe Code 
of Civil Procedure, 1908 for filiol a lult 
alalnst the Nawab of Rampur, 

(c) Does oot arise. 

Central An:haeolollcal Llbrar,., New 
Deihl 

9795. SHRI SA YYED ALI t Will 
the Mlolster of EDUCA TION AND 
YOUTH SERVICES be pleaaed to 
state J 

(a) whetber be Is aware tbat owlol to 
insurflcleot slaff, Inadequate racka and space 
In Ihe Central Arcbauologlcal Llberary. New 
Delhi, many Important books are lying on 
the ground uocared for ; and 

(b) if so, the arrangements belog made 
In Ibis relard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN): (a) It Is a fact tbat due 
to sbortale or racks aod space In tbe 
Library newly acquired books canoot 
be kept In proper places In the sllelves, 

(b) An order has been placed with tbe 
Dlreclorate·General, Supplies and Disposals 
for supply of 152 steel raeLs to provided 
two-tier sbelvlnl In the library. 11 Is boped 
that, wltb the provlsloo or the DCW lwo·tler 
shelvlol, t ~ problem of spacc 10 the library 
will be cased, 

SelectloD Grades for Teachers la States 

9796. SHRI LOBO PRABHU I Will 
tbe Minister or EDUCATION AND 
YOUTH SERVICES be pleased to 
alate I 

(a) how many St81es have IOlroduced 
SelectlOD Gradel fgr IoaChen and at what 




